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Annexure-6

Name of the corporate debtor: Cura Technologies Limited

                           Date of commencement of CIRP: 16-03-2022 (Order made available on 11th April 2022)

                           List of creditors as on: 03.05.2022

Name of authorised of representative, if 

any

List of operational creditors (Employees)

Name of the 

Employees


